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the light of this framework, bulk of the 
allotment waCl done. Upto March, 
1977, 9070 Pon Dam o us tees were 
rehabilitated in Rajasthan, and 99 oUl-
tees were rehabilitated during March" 
J977 and December, J979. 

Delay in resettlement has been due to 
the fact that a number of oustees have 
not been. forthcoming to make applications 
for allotment of land as it involved 
movement from Himachal Prad~sh to 
Rajasthan. In a number of cases, the 
oustees were not in a' position to under-
take cultivation directly or through person 
identified in the Rules referred to above. 
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Den1aDcI for Radio Station aad TV 
Centre In Ahwa-Danc repo. 

1589. SHRI U. H. PATEL: Will 
the Minist<"'r of INFORMATION AND 
BROADCASTING bf" pleased to state: 

(a) Whether tht"re are demands from 
various quarters of Bulsar Dang and 
oth~r parts of Gujarat for setting up of a 
Radio Station and T.V. Centre in the 
Ahwa-Dang an Adivasi area ; 

(b) wh~lhcr he has received recently 
lettrrt'S fronl the Presid~nt of Panchayat-
Dang Ahwa as weI I as letters from some 
V.I.P.s; 

(c) if so, tht'" de'tails tht'"rt"of and action 
takt"11 therffin ; 

(d) whether it is also a fact that in the 
Congress (I) menifesto, more facilities 
wert" promised to the people in backward 
and Adivsai areas of the country; and 

(e) if so, what action is proposed for 
providing such a Radio Station in Adivasi 
areas ? 
THE MINISTER OF INFORMATION 

AND BROADCASTING AND SUPPLY 
AND REHABILITATION (SHRI 
VASi\NT SATHE): (a) to (c). There 
have been demands for setting up a radio 
station in .t\hwa-Dang Region in Gujarat. 
Presently, Ahwa-Dang is not adequately 
covered by any of the medium wave 
transmiut'l'S of A.I.R. A scheme to set 
up a radio station at Ahwa was included 
in the 4th~ 5th and 6th Plans. But due 
to cQ,DStraints on financial resources the 
seh('rft.(' had to be dropped. As regards 
TV also, there is no proposal to set up 
TV station in Ahwa-Dang Region during 
the 6th Plan. 

(d) y~s, Sir. 
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(e) The demand for aettins up a. radio 
station and a TV station in Ahwa .. Dang 
will be kept in view while formulating 
future Plana of AIR and Doordarahan. 

SetUDg lIP of a T.V. Tr&DS1IIitter at 
Eruakulam 

1590. SHRIMATI SUSEELA GOPA-
LAN: Will the Minister of INFOR-

...MATION AND ROADCASTING be 
pleased to state: 

(a) whether he has received any 
representation from Cocoon Corpora. 
tion to set up a T. V. Transmitter at 

Ernakulam; 

(b) ill so, what be has taken to pur-
sue the matter; and 

(c) if not, what are the reasons 
thereof? 

THE ~NISTER OF INFORMA-
TION AND BROADCASTING AND 
SUPPLY AND IREHiABIIJITATION 
(SHRI VASANT SA'!JIE): (a). to (c). 

There have been requests from various 
quarters for the setting up of a TV 
station at Ernakulam. Due to con-
straints on financial resources and low 
priority accorded to T. V. expansion, 
there is no proposal to set up a T.V. 
transmitter at Ernakulam during the 
current Plan ~riod (1978-80). How-
ever, there is an approvei Sixth 
Plan proposal to set up a full-fledged 
T.V. Station at Trivandrum during th~ 
current Plan period. 

National Polley to develop Water 
ReM_rea for Irriptloa 

1591. SHRI GADADHAR SARA: 
Will the Minister of ENERGY AND 
IRRIGATION AND COAL be pleased 
to state: 

(a) whether Goverrunent have' formu-
lated a national policy to devr'lop the 
water resources and utilise it for the 
maximum benefit for irrigation and co .. 
ordinate the Irrigation and Flood Control 
Projects and assist the States in executing 
the Projects to stop recurrence of flood 
and drought in the country; 

(b) if so, what are the main features ; 
and 

(c) if not" the reatlOns thereof ? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI 
A.B.A. GHANI KHAN CHAUDHURI): 
(a) to (c). Imgation consumes the largest 
quantityofwater being usedinQUf coun-
try. The Government of India hat 
been giving highest priority to the develop-
ment of the waters of the various ri Vel" 
systems taking into considttation equitable 
distribution of waters in water-short 
areas. Since Independence a large number 
of major, medium and minor 
projects have been taken up and the irri-
gation potential of the country has been 
more than doubled during the last 30 years. 
Development of water resources for the 
greatest good of the largest numbtT has 
been the main consideration. Increased 
outlays are being provided for the develop-
ment of irrigation and flood control in 
successive plans an<t.the tempo of develop-
ment of irrigation as well as flood protec-
tion works has been considerably stepped 
up in the last 5 years or so. 

Conference of State Irrigation 1vIinisters 
is held peri JCiically to review the policies 
and progranunes of irrigation and ftood 
control and a number of df'cisions arc 
taken inlpinging on the policy issues. 

fJ' The Centre is assistmg tht' States by 
way of technical advic(", assistanc(" in 
investigations in some cases, provision of 
additional financial assistancf' from timt' 
to time and in monitoring the progrf"SS of 
works for their speedy, efficif'nt and 
economical exe-cution. Thf" Centrf' haCJ 
also been assisting the Stat('S in the pro-
cutemt"nt of scarce matr-rials lik(" stf"('l, 
cement and explosives. It has al-;o been 
assisting the Stat("8 in tht' movt"lnmt of 
thetJC essential commodi t j Nand otht"r 
equipment by giving high ptiotity in rail 
transport. 

As further step in increasing the tempo 
of development of irrigat ion, th~ Centre 
is, at present, engaged in preparing a 
Nationa] Perspective for Water RMOur-
ces Developmt"nt by inter-linking of rivers 
so as to transfer surplus wat~rs to drought-
prone areas. 

Stoppale of Court Work due to 
Shortqe of Paper 

1592. SHRI K. LAKKAPPA: will 
the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state : 

(a) Whether it is a fact that Court 
works have been stopped at Delhi due to 
shortage of paper, if so, what are the 
reasons for such shortages ; 

(b) whether his Ministry could im-
prove the situation by supplying papers 
for functioning of courts ; and 




